
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10241 0 41 41 0 0 8 8 10274

CIVIL SECOND   APPEAL 3170 0 21 21 0 0 3 3 3188

EX. FIRST APPEAL 50 0 2 2 0 0 0 0 52

EX. SECOND APPEAL 10 0 0 0 0 0 1 1 9

CIVIL MISC. APPEAL 29530 25 178 203 0 14 28 42 29691

CIVIL REVISION 714 0 15 15 0 0 8 8 721

CIVIL REVIEW 598 18 8 26 0 1 2 3 621

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 409 0 0 0 0 0 0 0 409

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 757 0 0 0 0 0 0 0 757

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 18 0 0 0 0 0 0 0 18

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 15 0 0 0 0 0 0 0 15
CIVIL TRANSFER APPLICATION 310 0 17 17 0 0 4 4 323

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8

SPECIAL APPEAL ( WRIT) 1765 59 0 59 0 29 0 29 1795

CIVIL CONTEMPT 4922 10 94 104 0 5 13 18 5008

CIVIL WRIT 66893 64 1443 1507 0 73 818 891 67509

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 182 0 0 0 0 0 0 0 182

CROSS OBJECTION 1035 0 3 3 0 0 0 0 1038

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

          TOTAL  “A” 120670 176 1822 1998 0 122 885 1007 121661

CRIMINAL SIDE

MURDER REFERENCE 3 1 0 1 0 0 0 0 4

CRIMINAL APPEAL 21787 8 139 147 0 7 32 39 21895

CRIMINAL REVISION 9186 0 116 116 0 0 21 21 9281

9841 0 734 734 0 0 854 854 9721

2155 0 1028 1028 0 0 866 866 2317

CR. CONT. PETITION 4 0 0 0 0 1 0 1 3

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 91 13 0 13 0 12 0 12 92

CR. L TO A 835 0 12 12 0 0 8 8 839

CRLW 379 17 13 30 0 15 19 34 375

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 44282 39 2042 2081 0 35 1800 1835 44528

TOTAL A + B 164952 215 3864 4079 0 157 2685 2842 166189

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

OCTOBER-2022

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

               OCTOBER—2022

KIND OF CASES
01/08/22 I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

490 13 73 86 0 12 64 76 500

2238 0 66 66 0 0 35 35 2269

9925 0 670 670 0 0 777 777 9818

50 0 10 10 0 0 10 10 50

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

253 2 30 32 0 2 31 33 252

           TOTAL -C 12956 15 849 864 0 14 917 931 12889

CRIMINAL TRANSFER PET. 31 0 6 6 0 0 1 1 36

0 0 0 0 0 0 0 0 0

           TOTAL -D 31 0 6 6 0 0 1 1 36

TOTAL  C+D 12987 15 855 870 0 14 918 932 12925

TOTAL A+B+C+D 177939 230 4719 4949 0 171 3603 3774 179114

17 0 0 0 0 0 0 0 17

8 0 0 0 0 0 0 0 8

3 0 0 0 0 0 0 0 3

1924 0 41 41 0 0 8 8 1957

693 0 21 21 0 0 3 3 711

4241 13 82 95 0 13 18 31 4305

321 0 15 15 0 0 3 3 333

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

301 0 17 17 0 0 4 4 314

17 0 0 0 0 0 0 0 17

1298 59 0 59 0 18 0 18 1339

39308 55 1416 1471 0 60 797 857 39922

TOTAL -E 48135 127 1592 1719 0 91 833 924 48930

1517 5 38 43 0 5 32 37 1523

CIVIL MISC. CASE 2974 13 11 24 0 3 12 15 2983

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 48 0 1 1 0 0 0 0 49

TOTAL -F 4539 18 50 68 0 8 44 52 4555

TOTAL  E+F 52674 145 1642 1787 0 99 877 976 53485

TOTAL- MISC.  (C+D+E+F) 65661 160 2497 2657 0 113 1795 1908 66410

TOTAL  A+B+C+D+E+F 230613 375 6361 6736 0 270 4480 4750 232599

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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